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dated the 2nd September, 
1972.
[Plaekd in Library. See No. 

No. LT-4131/72.]

(2) A copy of the Annual Re­
port (Hindi and English ver­
sions) of the Coffee Board 
for the year 1971-72. [Placed 
in library. Se No. LT-4132/ 
72.]

Fourth Lok
(i) Statement No. XXVII
(ii) Statement No. XXVI
(iii) Statement No. XXIV
(iv) Statement No. XXVII
(v) Statement No. XVII

Fifth Lok

(vi) Statement No. XVIII
(vii) Statement No. X
(viii) Statement No. IX

(ix) Statement No. Ill
(x) Statement No, I

STATEMENTS, ACCTTS., NOTIFI­
CATIONS

SHRI B. SHANKARANAND: I beg 
to lay on the Table the following 
statements showing the action taken 
by the Government on various assu­
rances, promises and undertakings 
giv.en by the Ministers during the 
various sessions of Lok Sabha:—

Sabha
Seventh Session, 1969. 
Eighth Session, 1969. 
Ninth Session, 1969. 
Tenth Session, 1970. 
Twelfth Session, 1970.

Sabha
Second Session, 1971. 
Third Session, 1971. 
Fourth Session, 1972. 
Fifth Session, 1972. 
Sixth Session, 1972.

[Placed in library. See No. LT-4133/72],

On behalf of Shri Bal Govind Verma, 
I beg to lay on the Table—

(1) A copy of the Audited Ac­
counts (Hindi and English versions) 
of 1|he Employees’ Provident Fund 
Organisation for the year 1968-69.

[Placed in Library. See No. 
LT-4134/72.]

(2) A copy of the Audited Ac­
counts (Hindi and English versions) 
together with the Audit Report 
thereon of the Employees' State In­
surance Corporation for the year 
1969-70 under section 36 of the Em­
ployees Insurance Act, 1948. 
[Placed in Library. See No. LT- 
4185/72.]

(3) (i) A,copy each of the follow­
ing Notifications (Hindi and English 
versions) under section 7A of the 
Coal Mines Provi<*mt Fund, Family

Pension and Bonus Scheme Act- 
1948:—

(a^Ihe Coal Mines Provident 
Fund (First Amendment) Scheme, 
1972, published in Notification 
No. G.S.R. 509 in Gazette of India 

dated the 29th April, 1972.
[Placed in library. See No. LT-4136/ 

72].

(b) The Andhra Pradesh Coat 
Mines Provident Fund (First 
Amendment) Scheme, 1972, pub­
lished in Notification No. G.SJR. 
510 in Gazette of India dated the 

29th April, 1972.
iPlaced in library. See No. LT-4137/
72.3

(fe) The Rajasthan Coal Mines 
Provident Fund (First Amend­
ment) Scheme, 1972, published in 
Notification No. OS.R. 511 in
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Gazette of India dated the 28th 
April, 1972, [Placed in Library, 
See No. LT-4138/72.]

(d) The Neyveli Coal Mines 
Provident Fund (First Amend­
ment) Scheme, 1972, published in 
Notification No. G.S.R. 512 in 
Gazette of India dated, the 2fcth 
April, 1972.

(ii) A statement showing reasons 
for delay in laying the above Noti­
fications. [Pldeed in Library. See 
No. LT-4189/1.]

Statem ent correctin g  answ er to  
U.S.Q. No. 7755 dated 29th M ay, 1972

THE DEPUTY MINISTER IN THE 
MINISTRY 6 F EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAV): I beg to lay on the 
Table a statement (i) correcting &e 
answer given on the 29th May, 1972 
to Unstarred Question No. 7755 by 
Shri Ramavat'ar Shastri regarding 
financial assistance to Cultural Insti­
tutions and (U) giving reasons Mr the 
delay in correcting tht answer.

Stbtemdnt

In reply to part (b) of Unstarred 
Question No. 7755 answered on Sftth 
May, 1972, a list was attached as An- 
flexure Ii giving details of the ccdtu- 
ral institutions which received assis­
tance from the Government during 
1971-72 and the amount of assistance 
in each case. In Statement V of the 
said Annexure II, the followings cor­
rections may be made*—

(1) Under the heading “State 
Akadenries’V for entry at

S. No. 2 in the list fciz., Gujarat 
Sangit Nritya ^rfty* Aka* 
demi, Ahmedabad the name 
of Kerala Sangeet Natak 
Akademi, Kerala may be sub­
stituted.

(2) Thfe amount of Rs. 60,000 
shown against Bharatiya 
Naty* Sangh, New Delhi 
(S. No. 1 under ‘'Cultural 
Institutions” ) may be amend­
ed to read as Rs. 28,000.

(3) The erftries relating {o Naya 
Theatre, New Delhi (S. No. 
58) and little Theatre Group 
(S. No. 60) may be substi­
tuted by the followings:—
“58 Nandikar, Calcutta 15,000
60 Andhra Pradesh 
Natya Sangham,
Hyderabad. 10,000”

(4) The following may be added
at the endi­
ve Madras Natya

Sangh, Madras 7,000

67 Natya Sangh,
Bombay 5,000

60 Theatre Centre,
Calcutta 10,000”

2. Th* dtehfy in correcting the state­
ment is dNte to the ftket that the inatr-_ * d ÎLÂl JtW. .Ai Jfc --- tlcuracies were aracvcu 07 u if swiifc^ 
Natek Akatfeftti only at a l*ter date.

12.48 km.
MESSAGES FROM RAJYA SASHA 

SECRETARY: Sit, I have to report 
the following foeeiages received fwtai 
<!he Secretary of Rsftya Sabha:—

(i) 'In  accordance with the littb 
visions of rule 127 of the 
Tfxlk& tit Procedure and Con- 
duct o f Easiness in the 
Ssfbha, i  am directed to in- 
form the Lok Safcha that the


